
CENTRAL ADMINISTRATIVE TRIBUNAL. 
CALC

I  
UTTA BENCH 

No. OA 136 of 1997. 	 Date of Order: 200297. 

Freent: H' ble Mr.Justjce A..Catterjee,Vice_chajrrnan 
Hon'ble Mr. M.S.Mukherjee Adjnjstrtjv Member. 

T,K.M1JLLIQ 	 - 	 • 	•' 

LVS. 

UNWN.OF INDIA & ORS 	• 
(RIY CLAIM TRI BUNAL) 	 • 

, For the petitiner: Mv$S.Mukherjée. cOunsel. 

For the resrondents: Nrp eK.Arora, counsel. 

;RER 

Both sides- are psent. 

Matter be fixed for heariig regarding admission 
on 12,397. Reply to the OA be filed at least a week before 
the date fi,ced. 

• 	 Mr.Arora1dcounsel •f or, the, respOndflts, prays 
for modification of the Interim Order already passed op 4,2,97. 

4 4 4- & ,'-1 .. /4i- 
Modifa 	 wished, may be,s t-4 th±i 	to be 

Al filedt . 	Interim Order already passed 
shall continie till the next date. 

Plain Copy 'of this order be given to both the parties 

M..S.Mukherjee) 	- 	 ('A,K.Chatterjee) 
Member(A 	 • 	. 	• • . ViceChairman. 

S 


